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Central Administrati ’
Principal Bench

C.A. No.1426/2002
M.A, No.l141/2002

New Delhi this the 25th day of October, 2002

Hon’ble Mr.Justice V.S. Aggarwal, Chairman
Hon’ble Mr. M. P. Singh, Member (A)

1. " All India Telegraph Traffic Officers
Association through its
General Secretary Shri Dharm Pal Mehta,
'PT-lG, Sarojini Nagar,
New Delki-110023. ‘

2, Shri K.C. Gupta,
S/o Shri K.L. Gupta, .
R/o C-109, Sector 19,
S¥FS5 Flats, Rohini,

Delhi-110085.

J. Shri 85.C. Garg,
S/o Shri Jai Bhagwan,
R/o D-I1/175, Kaka Nagar,
New Delhi. »
- Applicants
{By Advocates : Sh ounsel

G.D. Gupta, lea
T

Versus

1. Union of India
through the Secretary to the Govi. of India,
Ministry of Communication & Information
Technology,
Department of Telecommunication Services,
Sanchar Bhavan, 20, Ashoka Road,
New Delhi-110001.

2. The Secretary to the Government of India,
Ministry of Personn 1, Public Grievances and
Pensions, '

{(Department of Personnel & Training},
North Block,
New Delhi-110011.
3. The Secretary to the Govt. of India,
Ministry of Finance,
North Block,
New Delhi-110011.
4. The Chairman,
Telecommunication Commission,
Ministry of Communication & Information
Technology,

Department of Telecommunication Services,
Sanchar Bhavan, 20, Ashoka Road,
New Delhi-110001,

o JE. - -~ - 4
{By Advocate : Shri K.C.D. Gangwani )
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Member (A) Chairman
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